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Order of The Tribunal 

  List revised.  None for the applicant.  On the 
previous date, on the request of applicant's 
counsel it was listed to 19.02.2019.  The O.A. 
is therefore, dismissed for default for non 
prosecution on the part of the applicant.   

( SWARUP KUMAR MISHRA) 

            MEMBER (J)             

( GOKUL CHANDRA PATI) 

           MEMBER (A)            
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